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ELECTION OF DEPUTY CHAraMAN

MR. CHAIRMAN: There are 16 motions
for election of the Deputy Chairman. Thz
Member™ who have given tbtlr notices may
now move them ocie by one and in each case
the motion is also to be seconded by the
Seconder thereof.

SHRI B. D. KHOBRAGADE (Mahara-
shtra) : Could we not have a unanimous
election?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND WORKS AND HOUSING
(SHRI BHISHMA NARAIN SINGH): Sir, 1
beg to move—

"That Shri Shyam Lai Yadav be chosen
as the Deputy Chairman of the Rajya
Sabha."

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLL\MENTARY
AFFAIRS (SHRI KALPNATH RAI): Sir,
with your permission I second the motion.
sy

THE MINISTER OT“TATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI SITARAM KESRI): Sir, I beg
to move:—e

'That Shri Shyam Lai Yadav be chosen
as the Deputy Chairman of the Rajya
Sabha."
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SHRI N. K. P. SALVE (Mabharashtra): Sir,
I second the motion.

SHRI SYED SIBTEYRAZI (Uttar Pra-
desh): Sir, I beg to move:—

"That Shri Shyam Lai Yadav be 1
chosen as the Deputy Chairman of the Riajya
Sabha."

SHRI SANTOSH KUMAR
(OriSsa): Sir, I second the motion.

SHRI BUDDHA PRIYA MAURYA
(Andhra Pradesh): Sir, I beg to move—

"That Shri Shyam Lai Yadav be.
chosen as the Deputy Chairman of the Rajya
Sabha."

SHRI RAM NIWAS MIRDHA (Rajas-
than): Sir, I second the motion.

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI YOGENDRA MAKWANA): Sir, 1
beg to move—

"That Shri Shyam Lai Yadav be
chosen as the Deputy Chairman of the

Rajya Sabha."

SHRI GULAM MOHI-UDDIN
SHAWL (Jammu and Kashmir): Sir, I second
the motion.

SHRr PILOO MODY (Gujarat): Sir, [ beg
to move:

SAHU

"That Shri Dinesh Goswami be chosea
as the Deputy Chairman of the Rajya
Sabha."

SHRI LAL K. ADVANI (Madhya Pra-
desh): Sir, I second the motion.

SHRI SHRIDHAR WASUDEO DHABE
(Maharashtra): Sir, I beg to move:

'"That Shri Dinesh Goswami be chosen as
the Deputy Chairman of the Rajya Sabha."
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SHRI ARVIND GANESH KULKARNI
(Maharashtra): I beg to move:
"That Shri Dinesh Goswami be chosen as
the Deputy Chairman of the Rajya Sabha."
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SHRI AMARPROSAD CHAKRABOR-
TY (Weset Bengal): Sir, I beg to move:

"That Shri Dinesh Goswami be chosen
as the Deputy Chairman of the Rajya
Sabha."

SHRI RAMKRISHNA MAZUMDAR
(West Bengal): Sir, I second the motion.

SHRIR. RAMAKRISHNAN (Tamil
Nadu): Sir I beg fo move:

"That Shri Shyam Lai Yadav be chosen
as the Deputy Chairman of the Rajya
Sabha."

SHRI A. P. JANARDHANAM (Tamil
Nadu): Sir, I second the motion.
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MR. CAHIRMAN: Shri P. Ramamurti.

SHRI HARKISHAN SINGH SURJEET
(Punjab): Sir, I beg to move...

MR. CHAIRMAN: It cannot be done in
abstentia. Next, Mr. Mathur.
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SHRI AJIT KUMAR SHARMA
(Assam): Sir, I second the motion.

SHRI ALEXANDER WARIJRI (Megha-
'Jaya): Sir, I beg to move:

"That Shri Dinesh Goswami be cho-* sen
as the Deputy Chairman of the Rajya
Sabha."
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DR. (SHRIMATI) RAJINDER KAUR
(Punjab): Sir, I beg to move:
"That Shii Dinesh Goswami be chosen

as the Deputy Chairmaa of the Rajya
Sabba."

MR. CHAIRMAN: The seconder is
absent. |

SHRI MANUBHAI PATEL (Gujarat): Sir,
1 second the motion.

SHRI LAL K ADVANI: Sir, this should be
examined. When the mover of the motion is
there, is it necessary that the seconder should
second it? This should be examined.

MR. CHAIRMAN: Under the ordinary law
of meetings, if a motion has been moved and
if the seconder is not present, it can be
seconded by anybody.

SHRI B. D. KHABRAGADE (Maha
rashtra): So, is it in order?

MR. CHAIRMAN: That is the ordinary
law of the meetings and it stands.

SHRI MTJRASOLI MARAN (Tamil
Nadu): Sir, I beg to move:

"That Shri Shyam Lai Yadav be
chosen as the Deputy Chuman  of the
Rajya Sabha." -

SHRI V. GOPALSAMY (Tamil Nadu):
Sir, I second the motion.

The questions were proposed. -

MR. CHAIRMAN: I shall first put the
motion moved by Shri Bhishma Narain Singh
and duly seconded by Shri Kalpnafth Rai o
vote.

The question is:
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MR. CHAIRMAN:...That Shri Shyam Lai
Yadav be chosen as the Deputy Chairman of
the Rajya Sabha...

SHRI SHIVA CHANDRA JHA; On a
point of order.
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SHRI B. D. KHOBRAGADE: Sir, he is on
a point of order. You have to listen to his
point of order.

MR. CHAIRMAN: I am sorry. I will put it
again. What is your point of order?
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SHRI SYED SIBTE RAZI: Is this a

point of order, Sir?

SHRI P. N. SUKUL (Uttar Pradesh): Sir,
he is only wasting the time of the House.
{Interruptions).
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MR. CHAIRMAN: Now,...

SHRI PILOO MODY: Please let him
finish first, Sir.
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MR. CHIRMAN: Now, I will deal with
it.
SHRI P. R AMAMURTI (Tamil Nadu):

Sir, I have come now. I will move /oy Motion
now.

MR. CHAIRMAN: You are here. All right.
I will give you a chance. Now, I do not think
that the point of order raised by Mr. Jha is a
point of order which can be Sustained at all.
Yes, Mr. Ramamurti, you want ot propose
now?

SHRI P. RAMAMURTI: Yes, Sir. I am
sorry, I was with the doctor and so, I could
not be present.

MR. CHAIRMAN: I am sorry, you have
been ill. I will give you a chance. I have kept
it over for you. Yes, you move your Motion
now.

SHRI P. RAMAMURTI (Tamil Nadu):
Sir, I beg to move the following Motion:

"That Shri Dinesh Goswami be chosen
as the Deputy Chairman of the Rajya
Sabha."

SHRI SURESH SHAMRAO KALMADI
(Mabharashtra): Sir, I second the Motion.

The question was proposed. LI

MR. CHAIRMAN: Now everybody has
moved. I will put it to vote. {Interruptions).
Silence, please. Nobody should speak now.
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I shall first put the Motion moved by Shri
Bhishma Narain Singh, duly seconded by
Shri Kalpnath Rai, to vote.

The question is:

"That Shri Shyam Lai Yadav be
chosen as the Deputy Chai.rman of the
Rajya Sabha." The motion was adopted.

MR. CHAIRMAN: I declare that Shri
Shyam Lai Yadav has been chosen as the
Deputy Chairman of the Rajya Sabha. {In-
terruptions).

SHRI PILOO MODY: Mr. Chairman, Sir,
this is not the procedure. {Interruptions) .

MR. CHAIRMAN: I will suggest that the
Leader of the House and the leaders of the
various groups may say something.

SHRI ERA SEZHIYAN (Tamil Nadu):
Sir, the Leader of the House is absent.

MR. CHAIRMAN: Before 1 call the
various leaders, Mr. Piloo Mody, may I say a
few words?

SHRI PILOO MODY: Yes, of course. You
always take precedence over us.

FELICITATIONS TO THE DKPLTY
CHAIRMAN..

MR. CHAIRMAN: May I, Mr. Shyam Lai
Yadav, welcome you again as the Deputy
Chairman of this House? You have been of
immense help to me and I hope that you will
have just as successful a term as you had
before. I am glad to see that in spite of the
fact that there was opposition to you, you
have been received with open arms by Mr.
Piloo Mody. {Interruptions) But you have to
be very careful of his bear hug.
{Interruptions)

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI A. P. SHARMA):
Sir,. .. {Interruptions)

SHRI PILOO MODY (Gujarat): First from
this side.

AN HON. MEMBER: You are not the
Leader. {Interruptions) From this side, first,
(Interruptions)

SHRI PILOO MODY: It is always our
prerogative.

MR. CHAIRMAN: We will ask Mr.
Yadav. {Interruptions)

SHRI PILOO MODY: We cannot sur-
render this prerogative. {Interruptions)

SHRI A. P. SHARMA: I do not think you
are going to change the procedure.

MR. CHAIRMAN: This is hardly a. point
of order; it is a poiiat of disorder, because I do
not know how.

SHRI PILOO MODY: It is not a question
of point of order; it is a question of
prerogative. It is our prerogative. (Interrup-
tions) Letus do it. {Interruptions)

SHRI A. P. SHARMA: Mr. Shyam Lai
Yadav has not only been an important
Member of this House but he ha's a very close
association with the politics of the country.
Sir, he became Deputy Chairman in 1980 and
he performed his duties as Depuiy Chairman
of the Rajya Sabha efficiently and impartially.
Sir, he comes from the biggest and most
important State of our country, nanvely, Uttar
Pradesh.... {Interruptions)

SOME HON. MEMBERS: Why? {In-
terruptions)

SHRI A. P. SHARMA: He was Minister of
Parliamentary Affairs, Industry and ' Labour in
Uttar Pradesh. He was General Secretary of the
Bharatiya Kranti Dal... {Interruptions) Please sit
down. He was General Secretary of the
Bharatiya Kranti Dal till susb time this party
merged with the Indian National Congress.
Although, Sir, we will be losing a very important
Member and a strong advocate of our party, we
are happy that the House wilt be benefited by his
services. {Intefruptions) As far as we are
concerned, we would like to assure that he will
get all possible cooperation. ..

AN HON. MEMBER: Possible? {Inter-
ruptions)
SHRI A. P. SHARMA: All cooperation. «

SHRI B. D. KHOBRAGADE (Mahara-
shtra) : Every cooperation.

SHRI A. P. SHARMA: Every cooperation
in transacting the business of the House will
be given by the party and the



